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Family Welfare, under section 38 of the 
Drugs and Cosmetics Act, 1940:— 

(i,) G.S.R. No. 371 (E), dated the 24th 
March, 1988 (in English and Hindi) pub- 
lishing the Drags and Cosmetics (First 
Amendment) Rules, 1988, together with 
the statement giving reasons for the delay 
in laying the papers. 

(ii) G.S.R. No. 43(E), dated the 20th 
January, 1989, (in Hindi) publishing the 
the Corrigendum to Hindi version of the 
Government Notification GS.R. No. 371 
IE), dated the 24th March, 1988. [Placed 
in Library. See No. LT—8160/89 for 
(i) and (»)] 

Rejsort and Accounts     (1986 87)   of the 

Council of Scientific and Industrial    Re- ' 

search, New Delhi and related papers 

THE MNISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH- 
NOLOGY AND THE MINISTER OF 
STATE IN THE DEPARTMENT OF 
OCEAN DEVELOPMENT, ATOMIC 
ENERGY, ELECTRONICS AND SPACE 
(SHRI K.R. NARAYANAN): Madam, 1 
beg to lay on the Table, a copy each (in 
English and Hindi) of the following 
papers:— 

(i) Annual Report of the Council of 
Scientific and Industrial Research, New 
Delhi, for the year 1986-87. 

(ii) Annual Accounts of the Council 
of Scientific and Industrial Research, New 
Delhi, 'for the year 1986-87 and Audit 
Report thereon. 

(iii) Review by Government on the 
working of the Council. 

(iv) Statement giving reasons for the 
delay in laying the papers mentioned at 
(i) and (ii) above. [Placed in Library. 
See No.   LT—8139/89    for   (i)   to   (iv)] 

Notifications  of the  Ministry  of Person, 
ne!,  Public Grievances  and  Pensions 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNAL, PUBLIC 
GRIEVANCES AND PENSIONS    AND 

THE MINISTER OF STATE IN THE 
MNISTERY OF HOME AFFAIRS 
(SHRl P. CHIDAMBARAM): Madam, 
I beg to lay on the Table a copy each (in 
English and Hindi) of the following N»t- 
fications of the Ministry of Personnel, 
Public Grievances and Pension, under 
sub-section (2) of section 3 of the All 
India Services Act,   1951:— 

(i) G.S.R. No. 638(E), dated the 
23rd June,  1989, published the Indian 
Administrative      Service      (Probation) 

Amendment Rules, 1989. 

(ii) G.S.R. No. 639(E), dated the 
23rd June, 1989, publishing the Indian 
Police Service (Probation) Amendment 
Rules,  1989. 

(iii) G.S.R. No. 658(E), dated the 
30th June, 1989, 'publishing the Ali 
India Services (Study Leave) Amend- 
ment  Regulations,   1989. 

(iv) G.S.R. No 726(E), dated tke 
lit August, 1989, publishing the Indian 
Administrative Service (Appointment 
by Promotion) Third Amendment Re- 
gulations, 1989, [Placed in Library. See 

No. LT—8265/89 for (i) to (iv)] 

REPORTS OF THE PUBLIC ACCOUNTS 

COMMITTEE 

SHRI RAMESHWAR      THAKUR 
(Bihar): Madam, I beg to lay on the 
Table -a copy each (in English and Hindi) 
of  the following Reports of the    Public 
Accounts   Committee:— 

(i) Hundred and Seventy-fourth Report 
on action taken on 107th Report 
(8th Lok Sabha) on Tea Board. 

(ii) Hundred and Seventy-fifth Report 
on actio,n taken on 71st Report (8th Lok 
Sabha)  on Working of a Film Circle. 

(iii) Hundred and Seventy-sixth Report 
on action taken on 50th Report (8th Lok 
Sabha)  on complete l°ss of gold articles. 
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12.00 NOON 

STATEMENT BY MINISTER 

Correcting the reply given in the Rajya 
Sabha on tne 25th July, 1989 to Unstarred 
Question 744 regarding expunction of ad- 
Terse  entries about government    servants 

MR. CHAIRMAN: Now, getatlemen, 
friends, Members of Parliament, I request 
you kinilly to see. This is a very sad day 
We had, iand I am very much pained. We 
cannot decide these matters in this man- 
ner. This is not a matter which does any 
credit to the House, and I am very much 
ashamed that I was presiding over all 
that was happening. 

{The Deputy Chairman in the Chair.] 

THE DEPUTY CHAIRMAN; Enough 
now. Go back to your seats. Mr. Chidam- 
baram. 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRl 
P. CHIDAMBARAM): Madam, I beg to 
lay on the Table a statement (in English 
and Hindi) correcting the reply given in 
the Rajya Sabha on the 25th July, 1989, 
to Unstarred Question 744 regarding ex- 
punction of adverse entries about Govern- 
ment servants. {Interruptions). 
it 

SOME HON. MEMBERS:  We   are walk- 
ing  out. 

THE DEPUTY CHAIRMAN; There 
is no need to announce' it. 

(At this stage some hon. Members left 
the Chamber.) 

THE DEPUTY CHAIRMAN; Now, 
papers to be laid. 

PAPERS LAID  ON THE TABLE 

Indian Telegraph third (amendment) rules, 

1980 

THE MINISTER OF STATE OF THE 
*KNISTRY OF     COMMUNICATIONS 

(SHRI GIRIDHAR GOMANGO): Ma- 
dam I beg to lay on the Table, under sub-- 
section (5) of section 7 of the Indian 
Telegraph Act, 1885, a copy (in English 
and Hindi) of the Ministry of Communi- 
cations Notification G.S.R. No. 622(E) 
dated the 15th June, 1989, publishing the 
Indian Telegraph (Third Amendment) 
Rules, 1989. [Placed in library. See Na 
LT—8135/89] 

I. Report and    Accounts     (1988-89)  ot 
the National Institute, Pune 

II. Report   and   Accounts   (1987-88)   of 
.  the Central Research Institute for Yoga, 

New Delhi and related papers 

IB Accounts (1987 88) of the National 

Institute of Ayurveda, Jaipur grid re- 

lated papers 

TV Notifications of the Ministry of Health 

and Family Welfare 

THE MINISTER OF STATE OF THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRl RAFIQUE ALAM): 
Madam, I beg to lay on the Table—a copy 
each (in English and Hindi) of the follow-. 
ing papers:— 

I.   Annual Report and Accounts of    the 

National Institute, Pune, for the year 
1988-89, together with the Audit Re- 
port on  the Accounts.       [Placed      ta 
Library. See No. LT—8156/89] 

II (a) Annual Report and Accounts of 
the Central Research Institute for Yoga, 
New Delhi, for the year 1987-88, together 
with the Audit Report on the Accounts. 

(b) Review by Government on the work- 
ing of the Institute, [Placed in Library. 
See No.  8156/89 for  (a)   and  (b)] 

III (a) Annual Accounts 0f the National 
Institute of Ayurveda, Jaipur, for the year 
1987-88 and the Audit Report thereon. 

(b) Statement giving reasons for the 
delay in laying the paper mentioned at 
(a) above. [Placed in Library. See No. 
LT—8157/89 for (a)  and (b)] 

TV A copy each of the following Notifi- 
cations of the    Ministry of Health and 


